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D.D.A.   Housing  scheme  for  retired 
employees 

13. SHRI JAGADAMBF PRASAD 
YADAV; Will the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) whether it is a fact that the 'construction 
of flats for retired employees under D.D.A's 
Scheme, 1982, has not been started so far; 
•' (b) if so, what are the reasons for the delay 
and  by when construction  is likely 
to "start; and 

(c)  what   is   the   propose,!  site     where. 
the construction is to be started and    the time 
by when applications for allocation allotment 
of fiats from the registered persons are likely 
to be invited? 

THE MINISTER OF WORKS AND 
MOUSING (SHRI ABDUL GAFOOR): (a) A 
special General Housing Scheme for 
retired/retiring public servants • was opened 
between 15.12.1982 to 15.2.1983 and those 
Government servants who had retired within 
the period of three years from the date of 
scheme or were to retire within a period of 3 
years from that date were eligible for 
registration. As per record a total number of 
3440 persons ia 1428 in MIG, 1744 in LIG 
and 268 in Janta were registered under the 
scheme. 

(b) No specific construction of flats 
for the retired employees has been under 
taken but the registrants under the 
scheme will now be allotted flats out of 
5,000 unallotted Janta, JJIG and MIG 
flats likely to be ready for possession bet 
ween March and December,  1985. 

(c) These flats are located in Pashim 
Puri, Pitampura and Rohini in North 
Delhi, Janak Puri, Vikas Puri, in West 
Delhi and Dilshad Garden, Trilofc Puri 
and Nand Nagri in East Delhi. 
Inceptites . for. increasing sugar production 

14. SHRI KRISHNA KUMAR BIRLA: 
Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state what in 
centives are being proposed to be given to 
sugar factories so that the production ' of 
sugar could be increased? 
'. THE MINISTER OF FOOD AND CIVIL 
SUPPLIES (RAO BIRENDRA SINGH): In 
order to maximise sugar production 
Government have in the. past given incentives 
to sugar factories in the shape of an incentive 
scheme for high, cost new sugar factories as 
well as existing factories undertaking 
substantial expansion. In addition, the fixation 
of proper level of statutory minimum su.sar-
cane price, leading to the fixation of a 
reasonable levy price -and the grant .of an 
incremental levy price to weak units on 
account of the age and lower capacity bad -
teen given. Some of these incentives are also 
being thought of for the current sugar year 
1984-85, as also State Governments have 
been advised to control diver' sion of 
sugarcane from factories' reserved areas to 
khandsaries and power crushers making gur. ' 

Modernisation of Sonc Canal- System 

15. SHRI INDRADEEP SINHA; 
SHRI SURAJ PRASAD; 

     Will the Minister     of     IRRIGATION 
AND POWER be pleased to state: 

(a) whether it is a fact that the Sone Canal 
System (Bihar) has become out of date; 


